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'Hono My, Juotice U.C. Seivaseava, V.C.
Hon. Mr. X.B. Gorthi, Adm, Member.
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-Learned counsel forthe respondent@
appears, Counter mey be £iled within 4 wecks,.

"'.-“Rejoinder within 2 weeksthereafter. List for

- a;imi_.ssion/hearing on 20+4.92,
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Hon'ble Mr. Justice U.C.Srivastava- V.C,

‘Learned counsel for the applicant
statss that this appllcatlon be dismissed,

~as not pressed. The application is dismissed

it is not pressed. Zd>/v//



